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ANNOUNCEMENT RE. REGISTRATION
OF SHRI SYED HUSSAIN, M. P.

MR. DEPUTY CHAIRMAN : I have
to inform Members that Shri Syed Hus-
sain, a Member representing the State of
Jammu and Kashmir, resigned his seat in
the Rajya Sabha with effect from the 5th
March. 1974 afternoon.

We shall continue with the discussion on
the Railway Budget after lunch. The
House stands adjourned till 2 P:M.

The House then adjourned for |

tunch at fifty-nine minutes past
twelve of the clock.

The House reassembled after lunch at
five minutes past two fc the cleck, Mir.
Deputy Chairman in the Chair.

THE BUDGET (RAILWAYS) 1974-75

(General Discussion)——continued

SHRI KALYAN ROY (West Bengal) :
Sir, there are quite a few very important
Ministries like the Ministry of Heavy In-
dustry, Ministry of Transport, Ministry of
Shipping. They make mistakes, commit
errors, even commit blunders. But then
when you criticise them they listen some-
times. And
tion in order to rectify their mistakes. But
as for the Railways, their failure is so
collosal. They have developed an utter
allergic attitude to all sorts of criticisms.
The attitude is an attitude of utter arro-
gance, an intolerant atirude. It is like A
closed book. The whole Railway Admi-
nistration, Railway Board to down below
is entirely mobilised to cover up failures;
instead of exposing corruption they cam-
ouflage their blunders. As a result no-
body is satisfied. Are the working class,
whose number is about two million, satis-
fied? No. What about passengers? Are
they satisfied? No. What about those who
entirely depend on Railways to transport
their commodities and goods? Are they
satisfied? No. Then whom are you satis-
fying; Mr. Qureshi, except perhaps you are
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satisfying the Railway Board and the Rail-
way Board is satisfying you? There is
an  atmosphere of utter disgust. People
know that nothing can be done with the
Railway Administration. It is a kind of
colonial legacy which would not tolerate
any improvement, and, therefore, it is no
wonder that the Prime Minister on the
28th of February in this very House had
tq say:—

“The main handicaps which remain
still were power shortage and the prob-
fems of transport”.

And the problem of transport, Mr. Qureshi,
is entirely a problem created by you, the
top officials, on your attitude towards cri-
ticism.

Sir, Mr. L. N. Mishra, in relatiorn to
wagon supply, because that is being de-
hated again and again, stated:—

“It was anticipated in the Budget esti-
mates that coal movement would 1each
71 million tonnes. Actually only 61 mil-
lion tonnes are expected to be moved, par-
tly due to non-availability of coal for
loading at established rail heads and
partly due to the staff not putting in
their best efforts because of agitational
approach”.

So the House has to accept this new phe-
nomenon about the shortage of wagon
supply to coal belts that it is due to non-
cooperation from the staff, due to coal
not being available at the siding. Can
you ever imagine of such masterly distor~
tions, such deliberate, if I may be permit-
ted to say so, lie repeatedly used again and
again? When was  there smooth
supply of wagons in this country?
In this House, again and again this ques-
tion has been raised. May [ point out to
the Calling Attention moved by me on
December, 14, 1970 calling the attention
of the Minister of Railways to the threaten-
ed closure of a large aumuer of coal min-
es as a result of huge accumulation of
pithead stocks due to non-supply of wa-
gons by the Railways. This was in 1970.
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Mr. Gulzari Lal Nanda was then the Raii-
way Minister. What was the reply at that
time? There was no question of agitation

by the railways workers.

There was no question of violent atti-
tude of the mobs. The reply was—and |
quote~—"High incidence of thefts of
overhead cables of electric trains, telecom-

munication cables; etc.” Then he said, “I |

have set up a joint committee consisting
of Deputy Chief Operating Superintendents
of the two Railways concerned, a represen-
tative of the Ministry of Railways and a
representative of the coal industry, and
the committee would be meeting on alter-
nate days and report to the Minister”. In
this  particular  Calling-Attention  Mr.
Qureshi, T think, was there. I made a
blatant attack and I quote, “I am making
the charge that there is inefficiency, bung-
ling, corruption and nepotism in your De-
partment”. This was the condition in
1970. Did the condition improve after
that? No. In 1971 there was another Call-
ing-Attention in the name of Mr. M. K.
Mohta, calling the attention of the Minis-
ter of Railways to the reported difficulties
experienced by the iron and manganese
ore industries due to continued short sup-
ply of railway wagons. Here there was
no overhead cable theft. Here what was
the reason put up? I am quoting the
reply given by Mr. Qureshi. This was dis-
cussed on January 14, 1971, Mr. Qureshi
said, “Unless the law and order situation
was improved and the anti-social activities
affecting adversely the railway operation
were curbed with a heavy hand, it would
not be possible to bring the railway work-
ing to normalcy”. In 1970 it was over-
head cable thefts; in 1971 the law and
order situation; in 1972 Bangla Desh. What
about 1974? This is a permanent feature.
This is a permanent disease. This is no-
thing new. Only you are trying to shift
the blame. Today it is the railway staff;
yesterday violent mobs; thieves stealing
everything from the railways; so, these are
the people responsible. But the problem
remains; the shortage remains and is be-
coming acute. What do we find today? On
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25th February 1974 1 put a question, and
what did Mr. Qureshi say in reply? I
asked: What was the number of wagons

i supplied and loaded from different coal-

fields during 1972 and 1973 Mr. Quresht
$aid, “Bengal, Bihar supply was 5,736 in
1972 per day; it has dropped in 1973 to
5,307". So, it is affecting all the coal belts,
I am now quoting from a bulletin publi-
shed by the Coal-Mines Authority of In-
dia under Mr. Malaviya. This is the edi-
tion of January 1974, No. 3, volume 1.
What have they to say? “The despatches
by rail have not been keeping pace with
increasing production. The two Railways
catering to the eastern division have not
heen able to achieve their commitments of
2000 wagons per day on the Eastern Rail-
way and 300 wagons per day on the South-
Eastern Railway. The eastern division
needs in average daily supply of 2000
wagons on the Fastern Railway #nd 300
wagons on the South-Eastern Railway.
The gap would be about 1000 wagons a
day”. So the problem continues; the prob-
lem deepens; the problem is intensified,
And no action is tahen at all. LAnd what
is the reason? And hefore T go to the
reason, 1 have read out what Nandaji said
“l have set up a special committee ., . .
and so on. Now [ would like to Kknow
whether that committee is alive or dead,
because Mr. Pai, ex-Minister of Mines
and Steel, said on 11th October 1973—
what is his remedy?—admitted the shortage,
non-supply of wagons, accumulation ot
coal, etc. What does he say? I am
quoting it. Mr. Pai said, “I have consti-
tuted a high-level standing committee which
meets every month to review the progress
of supply of coke and coal. The high-

. level committee has already had two meet-

ings at which both the Railway Minister
and T were present”. What happened to
that high-level committee set up by Nanda-
ji?

And what about this Committee? When
was it set up? How many high-level com-
mittees are there? Is it not a biuff? Is
it not a misleading statement given again
and again since 1969 when I entered this
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House, till today? The same lines are rep- |
eated again and again. Why is it so?
Why are you so much afraid to come out
with the truth? It is this that hurts me
and 1 think it hurts Shri Qureshi also un
less he has also joined the gang, They
have a stake in the scarcity. They coald
profit by that. This has been said again
and again in both the Houses. Shortage
of wagons leads to scramble for wagons.
Scramble for wagons leads to coriuption
in the Department. It 1s there everywhere.
This was said on 1970 and that remains
unchallenged till today. Not only in 197/).
but I am drawing the attention of Shri
Qureshi to the question which T asked on
31st May, 1971 and to the answer he had
given to that question. The question was: .

(a) Whether the Government have |
received complaints about corruption in
the Railway offizes at Calcutta, Dhan-
bad and Asansol in the distribution of1
wagons to coal mines; and

(b) Whether the Government propos
es to inquire into the allegations through
CBlI.

This was in 1971. The answer to this was
given by Shri Qureshi who said:

“Specific complaints of corruption and
commission of mal-practices will always
be looked into and appropriate action
taken, if necessary  enlisting  the
the co-operation of the Central Bureau
of TInvestigations”. '

1 now askh you. Have you done ‘t in ope
case? So far has one such case of corrup-
tion been brought to your notice? When
have you sought the help of C.B.L.? What
has been the role of C.B.I. in this? Theie
is no reply. So, the conclusion is inevit-
able that everybody from the Railway
Roard down to the General Manager whe-
ther he is sitting in Dhanbad, or in Cal-
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cutta or in New Delhi, is gefting money
in an illegal manner. This money is puidWi
in order to sabotage the economy of the
country and to create accumulation nfl
coul at pitheads the result of which is fire

i
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and burning of coal every day, accumulat-
ion of pig iron at Durgapur, Bhilai and
Rourkela and lack of dolomite, lime stone
and coke. Consumers are scraping every
inch of the ground in order to get coal
whereas on the other hand fire brigades are
called to pour water on fire which is
burning coal. ls it so simple, Mr. Qureshi?
I am only repeatedly drawing your atten-
tion to what you have said here in this
House.

This is Indian Railways—Central Facts—-
Major Problems, Febrvary 1973,
in this book, in paragraph 8,
Mishra has stated this.

Here
Shri L. N.
I am quoting him:

“The supply of wagons against regis-
tered demands for indents is made in
the order of date of registration and
priority of traffic according .to preferen-
tial traffic schedule. Not infrequently it
is found that the registrations for wagons
are fictitious”.

This was in 1973. But what do you
see in 1974? The same thing. Page num-
ber is the same. Paragraph number is
the same. Paragraph itself is the same.
All the lines, except this line about fictiti-
ous registrations, are the same. Only this
line has been eliminated. How many fic-
titious indents are there? How many have
come to your notice? Has anybody been
penalised? If not, what was the necessity
for eliminating this line? Is the problem
over? I say, it has been deliberately eli-
minated to mislead the Parliament and sto
mislead the House and to help the cor-
rupt officers. This situation did not creep
in yesterday. Tt was continuing for the
last 20 years.

Sir, the second point c¢f mine is
the question of dieselisation. Sir. this
country’s economy has been demaged be-
yond repair by steady dieselisation. I
would like to quote here from my speech
‘which I made on the 11th March, 1970,
on the Railway Budget. Nandaji was the
Railway Minister then. T had stated as
follows :

“If there has been a greatest treachery
or betrayal in this country, then it has
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been done in relation to the dieselisation
in the railways by all the Railway Minis-
ters, starting with the greatest American
lobbyist, Shii S. K. Patil, whose right
place is in the Syndicate. His policy
has been followed by Shri Ram Subhag
Singh. Dieselisation in the railways is
the most dishonest and most unholy and
the most corrunt deal in the country
negotiated by the Railway Board and the
oil lobbyists who want to tie our count-
ry's economy to the Americans.”

Sir, this is what 1 stated in 1970. Not
only this. At that time, the mine owners
were the owners of coal which was in the
private sector. I had quoted at that time
what the colliery Owners' Association had
to say. They had said this :

“The share of oil that is imported
has also increased disproportionately dur-

ing the last twenty years and nearly an :
1,500 ciores has been |

amount of Rs.
spent on the import of oil.”

8o, Si. I wanted to hold it up and 1
wanted to stop, to scrap, this dieselisation.
But what did Nandaji say ? 1In supporting
the measure of dieselisation, Nandaji said
that they were getting about Rs. 168 crores

from the World Bank and that our country |

would be strengthened by dieselisation and
that dieselisation has so many advantages
and that there is a great demand for diese-
lisation and so on. But he also admitted
that the consumption of coal was progres-
sively dwindling and declining.

Sir. this question has been raised in the
House again and again.
Mines had given a reply which I am quot-
ing :

“We have diawn the attention of the
Railway Minister to the question of re-
viewing the process of dieselisation. But
the answer is in the negative.”

So, Sir. this dieselisation continued and
continwed in a reckless manner and the
Report has correctly pointed at and clearly
stated that while in 1973, the cost of diese-
lisation went up by 130 per cent. in 1974,
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as also indicated by the Minister in the
Budget Speech the cost of dieselisation has
gone up by 156 per cent. On the other
hand, what do we find, Sir? We find that
while in 1973, according to Shri L. \N.
Mishra, 51 per cent of freight traffic was
moved by diesel traction, in 1974, the
diesel traction has gone up to 52 per cent
and the share of electric and steam locos
is steadly and continously going down.,
And., Sir, who is going to pay for the
cost of dieselisation ? Not Mr. Qureshi,
not the Railway Board Members and not
the rich people who live in the Ashoka
and Oberoi Hotels. But the cost of diese-
lisation has to be met by the unemployed
youth who go by these trains and use these
trains while going in search of jobs, by
the mine workers, by the textile workers.
by the landless labourets and by the coolies
and so on. For this dieselisation which
was dictated by the Americans and swal-
lowed by Mr, Patil and others, now we
have to pay the price and the workers have
to pay the price. Are you going to roview
it now ?  What have you stated in this
What have you said ?  Sir,
what is the reply of Shii L. N. Mishra and
Mr. Qureshi ? I have quoted their replies
in the Patliament and they have given the
reply that dieselisation will continue and
that there is no question of reviewing the
case of dieselisation. WNow, Sir, the people
have become wiser. [ am quoting page 24

" where Mr. Qureshi and Mr. L. N. Mishra

The Minister of .

have said : “Pace of clectrification s,
therefore, being accelerated and large-scale
use of diesel truction is not proposed.”
Why is it not proposed ? When have you
found that the reckless dieselisation has
hurt the economy at the hands of Ameri-
cans and big oil monopolists 2 When we
pointed out in 1969, 1970 and 1971 you
laughed at us, you mocked at us, you
sneared at us and now. do you accent it
that what we pointed out at that time was
in the countiy‘s interest, in the interest of
the national economy. You were the
saboteurs, not me. If anybody has sabo-
taged the railway administration, if any-
body has sabotaged the railway economy,
it is your advisors. Would you make an
enquity as to how this dieselisation took
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pluce ? It is so rechless. In 1951 there
were 7 diesel engines, now the rate has |
gone to over 200 or 300 and the only plant |
in Chittaranjan Locomotive which was’
producing for the broadgauge steam |
loco has been closed down, scuttled. !
The ‘American components of  diesel i
engines started flooding the  market
and everybody knows Mr. Khandewal, the |
ex-Chairman of the Railway Board, v.cnti
to Washington D.C. and had a nice time,
the next Railway Board Chairman went to ‘
Washington and had a nice time and still |
the next Railway Board Chairman went to |
Washirgion and had a nice ume. At’
whose cost ? At the cost of the country's |
economv. Now you say : Oh third-class.

\

|

|

passengers, pay more. pay 50 paise for |
platform ticket ; otherwise you will not be
allowed to go to the station even though
your mother may be sick, your wife may 1
be sick or your son may be sick: you
will have to pay 50 paise through your |
nose. This is the price we are paying for i
the faulty, defective and corrupt plan which 1
the Railway Board and others implemented !
in the country., What answer have you‘
got ? 1If the earlier answer was correct, is
the present answer wrong ? If the present
answer is correct. was the earlier answer
wrong ? Both cannot be correct at the
same time. The decision of dieselisation
itself was wrong from the very beginning
which we, the Communist Party, pointed
out. You have to scrap it. even now
there is time because 20 per cent of the
retrol is being consumed by the Railways.
Please curtail it, control it, scrap dieselisa-
tion; even now there is time. Otherwise
this country’s economy will be in a mess.
Next year we will have to pay hundred
times more for petrol. You will have to
pay for imvorting oil and for importing
diesel. Sir, the point is that dieselisation
was anti-national. There should be a real
probe, how this was smuggled in the Rail-
way Board and in the national economy.

My third point. Sir. is about this most
unruly turbulent workers! According to |
Mr. Qureshi and Mr. L. N. Mishra, forl
everything, for every bottleneck, for every !
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delay, for every accident they are responsi-
ble. What can I do? These tribulent,
unruly 2 million worhers are there and
poor Qureshi and L. N. Mishra cannot
control them. If they are so tribulent, if
they are so non-cooperative, naturally, the
House knows thot productivity will go
down. But sec what Mr. 1., N. Mishra has
to say about the productivity- of the Indian
Railway worker. Sir, I quote what has
been placed before us by Shri L. N.
Mishra. On page 47, under ‘Labour Pro-
ductivity’. he has said : Productivity of staff
can be guuged by the number of traffic
units moved per employee on the open
lne  The figures are given below for
selected years since the commencement of
the Plan. What was the productivity in
19512 1t was 122 traffic units in thousands
moved per cmployee on the open line.
122 in 1951 and what is it now in 1973 ?

VIt is 200, This is productivity. From 122

in 1951 it has shot up to 200 in 1973
and what is the role of organised labour ?
It is given in paragraph 43 : 1t is gratify-
ing to note. 1 am quoting, that with the
cooperation of organised labour the ex-
pectations of productivity in  his . regard
have Been laigely realised. If that is so,
can the unruly workers, the disobedient
a.n(-i unorganised workers give this produc-
tivity 7 Whether in Jamalpur or in Kach-
rapara, according to your book which con-
tain the throughts of Mr. L. N. Mishra
and the Railway Board, the productivity
has tisen steadily, continuously  both in
operating and workeshops. Then who is
to be blamed ? Have you tuken the pro-
ductivity of the Chairman of the Railway
or the Membcrs of the Railway Board or
the Cential Managers of the Eastern,
Southern or Northern Railway 2 Would
you please give us the figures of their pro-
ductivity from 1951 to 1973 2 Would their
productivity match with the productivity of
the workers ? You would not dare to put
it on the Table of the House. They may
be more productive in drinking good im-
ported whisky. But Mr, Qureshi, you
know much better than T do that their
productivity in running the Railways is nil
What action are you going to take ? What
ix your attitude to the labour when their
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productivity is going up ? You have ad-
mitted that the organised labour is giving
full co-operation. 1 find that a large num-
ber of employees have been transferred to
distant places for participating  in trade
union work or demonstrations or meetings.
Hundreds of them have been victimised.
There has been no study about the parti-
cular work done by a Railway worker and
it leads to discontent in every category. Then
there are more than 3 lakh casual workers.
Some of them have worked for 20 to 25
years and stll today they are paid on daily
basis. Still today they can be thrown out
without paying them even a single naya
paisa. Still today the judgment of the
Bombay High Court that minimum wage
has to be paid to the daily-rated casual
labour has not been implemented by . the

Railway Board themselves. On the one
hand, you are getting productivity out of
7 There

him. But what are you returning °
are 3 lakh casual workers, no facilities,
victimisation, arrests, shooting, boosting up
of the puppet unions and even refusal to
implement the decision of the Bon.mbay
High Court. These are the two ¢ sides.
Would you blame t
agitated ?  Would you stop the people
from holding you responsible for the dis-
contenment of the workers ? What answer
have you got ? 1 am not manufacturing
the statistics. This is your book. You
have to answel them yourself.

Then, Sir, my last point is about the !

protection in the Railways. 1 asked a ques-
tion on 25th February, 1974——Unst\arred
Question No. 197. I wanted 10 hnow whe-
ther the cases of robberies, lootings and
thefts have sharply increased in 1973 in
comparison to 1972. The reply was given
by Shri Mohd. Qureshi. What does he
say 7 In 1972, there were 36 cases of
robbery. 1t went up to 61 in 1973. There
were 22 cases of looting in 1972 and it
increased to 37 in 1973. What a wonder-
ful achievement of the Railway Protection
Force, Mr. Qureshi 7 Robbery is going
up, looting is going up, corruption is going
up and he expects the public to accept
overcrowding and filthy conditions, horrible
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rotten food which is being served and he
expects the workers to accept this casual
labour as something written on his fore-
head. He wants the Mines Ministry and
the Steel Ministry accept the blame for ac-
cumulation of coal. This is the perfor-
mance of these two gaint Ministers. (Time
Bell Rings).

Before, I sit down, T would like to
say only two words about another pro-
ject which they have undertaken since
1972, i.e. the Calcutta Metropolitan Trans-
matchpott Project. What is the progress ?
On 4th March, 1974, T asked a question
about 1t, My question was “What is
the up-to-date progress of the construction
of the tube railways in Calcutta and when
the work is expected to be completed ?”
Mr. Mohd. Shafi Qureshi replied, “The
overall up-to-date progress of construction
work of Dum Dum Tollygunj Rapid Tian-
! sit line is 3.5 per cent and the work is
g scheduled to be completed by the end of
! 1979.” 1t is not even a fraction of the
!work, Mr. Qureshi. As a matter of fact,
1 think he is so ashamed of it that he
would not even touch this point. The
M.T.P. is in a mass. The ‘Amrit Bazas
Patrika’ of 26th Decembtr, 1973, pointed
out, and I am quoting, "It now seems that
the State Government is hesitant to imple-
ment the proposal to remove tram tracks
from Shibpore Road as it would create
[adverse political reaction.” Neither the
i money which is required for it is available
{ nor does the State Government led by our
! able, popular Chief Minister, Sidhartha
Shankar Ray, whom we find more in Delhi
| than in Calcutta, take any responsibility
to see that the roads are made available
to the MTP. The 1esult is, in between this,
I only find one man who is benefited. He
is Mr. Bolanath Sen, the Minister in charge
' of underground transportation in West Ben-
gal. His T.A. bill has come to Rs. 5 lakhs.
He is the only man profiting out of it,
and some officers who go to Calcutta every
week-end because they are found in the
| race course there. So, Sir, M.T.P. is
f finished.

After going through these reports, Mr.
Qureshi, do you think at all that you can
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expect to get any support either from the
working class, who support you no more,
or the passengers or those who have
depend on railways to transport their
goods ?

MR. DEPUTY CHAIRMAN : Shrimati
Sumitra G. Kulkarni—not here. Shri Na-
geshwar Prasad Shahi—not here. Shrimati
Sushila Shanker Adivarekar.

to |
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|

|

SHRIMATI SUSHILA SHANKAR ADI- {

VAREKAR (Maharashtra) : Mr. Deputy | traffic.

Chairman, Sir, [ rise to welcome the Rail-
way Budget presented by the hon. Railway
Minister. Sir, as [ am not any authority

on Railways, I would just like to give my | measures in a firm and determined

reaction as a layman.

Sir, the first impression that one has is
that the budget has the same familiar Rail-
way pattern of work. Tt just does not
carry any more stimuli to the improvement
in any quarter—be it staff efficiency, ope-
rating efficiency, modernization, increase of
goods and passenger traffic, labour relations
or even survey work.

The Railway budget also has a far reach-
ing effect on the common man. For it is
the common man to whom the Railways
are more vital and it is he who derives
the maximum benpefit out of the Railways.
So, any rise in fares or freight brings a
pressure on the domestic budget of a com-
mon man. This year. the budget also has
proposals to have a considerable rise in
passenger fares and freight charges. Even
after this rise, the loss is almost of Rs. 53
crores with another shortfall of Rs. 63.25
crores. The Railway Minister. Sir, has
very cotrectly narrated the unexpected in-
cidents that occurred during the current
year, specially his stress on stafl indiscip-

line, impact of the Pay Commission’s re- |

commendations, the prevailing economic
situation in the country, the law and order
situation, which also affected the Railways’
economics. But, Sir, the fact remains that

|

l
a
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to the coal, which 1s another huge natural
wealth of our country. It has to be trans-
ported from one place to other. So, it is
absolutely necessary to avoid the blocking
of rates and wagons lying idle without be-
ing unioaded. A new loading system to
save time should be introduced. And the
same will be true in lifting other essential
commodities like steel, cement, petroleum
products, etc. Sir, this is really a paradoxi-
cal situation~—one side non-availability of
wagons and on the other side, not enough
We have to take all precautions,
There should not be any steep decline in
the traffic so that 1t could effect the anti-
cipated revenues of the Railways. Some
way
will have to be taken to solve these existing
problems which are acquiring new dimen-
sions.  Sir, better efficiency will no doubt
help to accrue more revenues. In the
Report of the Administrative Reforms

Commission on Railways, a number of
recommendations were suggested in all
fields of Railway uctivitics. Why are we

so slow in implementing them when it is
in the interest of the Railways functioning?
Another point, Sir, is that we recover a very

: negligible amount us compared to the huge

i

the Railways have to play a very crucial

and effective role with added responsibility
in the present oil crisis situation. This oil
crisis has now forced us to revert back

{

amount of goods stolen. Also the amount
that the Railways had to pass as compensa-
tion for the loss. damage and theft of
goods in transit is unbelievable. The R.P.F.
should be made more alert so as to win
back the confidence of the people that the
goods despatched by Railways will safely
reach their destination.

The Railways should design different
types of wagons for livestock and other
goods. If the wagons used for livestock
are not proporly cleaned they cannot be
used for the purpose of carriage of any
other goods as those articles are likely to
get damaged and spoiled. The proverbial
slow movement of the goods trains should
also be speeded up.

There will be another huge saving if the
procedure of procuring stock and disposing
it of is thoroughly streamlined and simpli-
fied and if an attempt is made to manufac-
ture some of the articles here, which we
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are now importing, it can result in the
saving of some foreign exchange.

[
l

Then, there are some honest gricvimccs1
of the passengers in regard to the facilities t
and amenities offered to the 3rd class‘
travellers. The expenditure on Railway
users’ amenities is increasing progressivelyl‘
but not the amenities. T hope the Ministry a
will see to it that not only the travel but |
waiting is also made comfortable.

Budget is the exemption given to the food-
grains movement and along with that to
fruit, vegetables and milk,

|
|
The most encouraging thing in the

The continuation of travel concession to i
students, athletes, teachers, farmers, etc. is |
another good consideration. 1 would like !
to suggest to add one more category of’
which 1 don't know whether it exists or \
not. and that is Nuises. It 1s one of our
very noble professions but still their pay-
scales are considerably low. A small travel t
concession ‘will mean a great thing to them. ‘

Tt is also very commendable that a
thought for the educated unemployed youth
finds a place.

The schemc of bookstalls on stations
where there are no bookstalls at present,
means that these places are very far away
from the cities. Sir, how can these places
form co-operative societies 7 The response
is bound to be poor. The Ministry should
make some fresh thinking on this subject,

In the same way, it is a well-deserved
consideration for the R.P.F. personnel to
revise their pay-scales and service condi-
tions. But let me congratulate the Ministcr
more for noticing the rotten uniforms of
the R.P.F. T hope the new design will be !
such as to give them an impressive look |
and more moral boosting to enable them |
to discharge their duties efficiently. '

The modest demand of the Ruailways for |
increased production of diesel traction or
electrification should be considered in the
Fifth Plan because we just can't afford to
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jeopardize our country’s most vital back-
bone—our transport line.

Sir, the commencement of work at Cal-
cutta after undertaking many years of study
appraisal and execution of Meltropolitan
Transport project is worth mentioning.
But, I don't know when Bombay will be
fortunate to have this benefit.
the

1 would just like to drvaw Lind

' attention of the Minister to the miserable

plight of the lakhs of commuters travelling
daily by the sub-urban trains—and this
traflic is ever on the increase. There is
always a demand for more trains and this
is met by the same answer that more rakes
are not available. Rapid rail transit sys-
tem should be sertously considercd to re-
lieve the hardships of the commuters. Fast
trains with few stoppages for long distances
and slow trains with more stoppages for
short distances should be introduced along
with the re.scheduling of the time-table.
Few new rakes should be made available
or old but serviceable rakes could be
spared for further use. The frequent cancel-
lation of trains is almost a daily feature
v. hich also adds to the difficulties of the com-
muters. It is the most welcome thing that
the rates of the season passes are not in-
creased and these pass-holders have been
spared.

And, last but not the least, Sir, the
raising of the platform tickets to 50 paise
is indeed too much. Why deprive a family
joy of a common man when they all go
to the station to see him off ?

I am sure, Sir, the Minister is in no
mood to bring the platform ticket rates at
par with the airport entry pass.

Sir. the Railways are the largest public
undertaking though supposed to be com-
mercial, they wie meant for the benefit of
the common man. If some sincere effort
is made to really improve the working and
guard the pitfalls, it will save large reve-

. nues of the Railways and at every budget

the people need not be afraid to face a
rise in fares and freights.
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Sir, with these words I welcome and
support the Budget.

Y dedra darmst afeR (FETOE) ¢
g Y, TN WET ¥ AW IHE A
e § w27 ) oway A #;
A FT AT FT AFE TET AT AT AT
7R 999X free F¢ 72 3w A9 W
W owrm-egw F7 o frar omar o3
fagvor ¥ & ¥ w9 =M § AiE T
A AEY ARA Z | WA AT FA AIWEAD
1427 F9 15 @173 =Oar #idr w5 &
Wi T @F 1298 FIE 98 AT FAAT
h BT g9 A9F ¥ AE-eAT F AR ANA
T ¥ AT W OGTETC AT 128 FIE 58
1@ T # g¥a Wi gE g99 W W
Fwz & ¥@d &, &g dad e g 5 dEw
FE X Ug G99 & g9 & TAT

§—10 A9 g4 ¥ ZTH AZ AT 7 AR
aAER 9@t ¥ oft gza o fr a1 oav
qA FAST T &7 FATR FAT AT AT
JAFT IH A FT FAETA AR} AIAT AT |
Hfrs o3 Y9a fgam ¥ oz AG@ T AL
Fvor 7y W g fF gaR Armd g7 ATT 9
1 awe o1 orar &1 @ & ag fadaw wwar
Figar g & awe a3 feafr @1 wng
AT gz Argd Toaw |F &1 A 9 @
afag %7 o g wo

X AW AT ATHEAT FT agH H T
faster &1 79 ¥ @97 g4 Wav d ) ArA &N
g owr foe o 2 AR T fwm ®
¥R R X ATE § wRR AN ¥ pAfAT
¥ A wdew & gz fAEE Fvar AEAr
f& WF FY "wrwE g A AU A 3
fad T sam A 7Rk )

¥ 0% a9 & A0 74 wged F1 999K
FA 9TRAT g W 3g 9% 7 9| uar &
AA WA 9T FE AUTIA qET FZAT T
= TE ¥ IR AT ;T FAL F AT A
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Y 9T S fEEr 9FTT FT OFE AU AW
FET AT 7 | 3T A9 F TqA KT Bigar
A

¥ A wdieg § auar gaw faad sear
areAr g & 3R @y aX s A A
ar & q3rar &, IX IFF g A =vhEm
@it ag o fEod &0 ae gaar 2
A WM F AOF AAAT FOFAT ILAT Z |
T AT 21 Wia W 39§ @z v (AFzT
=0 fF f|T 39 X A AT A A 2
a1 3% @ Al ¥ 3z F favw w1 mwemy
a1 g FE e FWr &y Bwer §
FHITNG 3T SR ATAL & | gAfan & wg
afer w€m fF 27 ®uT ¥ AmT 7 F
aifadr &1 A ¥ 273A ¥ o antoEm §ers
I =ifEn 0 T AR § oz 2w & 9
F oy #1 st waeg fear s =tz
ATz ML AME-AFE F7 G 9707 fom svar
aifen Arfe w9 A wA w1 omew w
AT FET OV ST WA |

RE

TZ Al AT THTL AT YA 9T E AT
TN W ATAE % AT T oWig A GRvmm
azr fyrr wm 7, TwET by RayEe H
FEHT T I AT a@T AT T 3

VAT ZH
T 2 fF avEn Aw, FmAn, Wz
At F 4w Ar ™ £\ AT 7 fFRam
fm wmfs 3 =1 56 7 o o
#, I q9T WA A AN ATH [ oAy
RaraTe F1 9219 & TN O’ AT qEAr
2, 9% 49 1A AT fRR R omAr A
AR 37 AT a7 U8 & TAR o AT FAN q

&

7z of o T E IEE 9T W A wwAl
& fe i 3eam=a T W@ wEmE q=n,
Fua? T F 799, @9 o A7 aAry
& G 97 A1 37T 99T 9T qFAT 3§

o9 F® AT T HIT gEW, WEOTE, &
X H FEWM 1 AT YT H AT AL
AT A% OUF TIT OF I3 ATIT AATT T

TATHT AT FHAL 7T F TG T L 1912-13
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[+t azdFra draramst aifed]

¥ oygm FY T T IE AR qA A
1914 1 ®WgME w% & T T a4 T
a7 =fra w1 f{Am oy A T
1934-35 ® FIfow #1 98 g AW A |
afey Sq awg W1 gAY A2 & 0% &9 A,
38 efi #7AT 9T | 3 e 97 yafaw
FTH A A9 FT (74T 9T, G990 A
% A A 9T THE #T Friwed i
¥ & fagr 91 1 99 ¥ W9 9% g SHW AW
& usr 2 ik feREn & e @ s
oA w2 fAgl Tew o ogo A
F A e 9T T F fRav o oan, sy
f arg A W dr | 1933-34 W S@AT
AE E ©uA 9T 6 UHE qdr 9% 9EE
I FI-IF I F WA F AmE FT
T f2d @ 4 WY BENE { WL F FH-
wrfe, e, SeEfra afz & 3 swmr
AT | IAE FAET & fam qfw T
vy ¥ WE ¥ AEFX W & T A
A IW AAA ZAT AT | TAU WEEF UE
g ¥ 9% Ag FTH T R AT 997 |
forgar AT FEETA a1 gt faar
T IY ATHL F AMH g fAAT b 7@ OH
9 ™A A1 AN I OFH I I R |
T @7 ¥ A 4gd 431 £ § o we
SaTeT w9TE 4%r ET & A g & fawr ®
fFaET #1 WE S BRT g ) T e
AEA & FH F gER & nrenfa @
gos grg ¥ sAr =mfEe )

T gAE # oug o oA 9 =a
am #7 faed H ooF A% A9 e 1w
s § ag fREt s T 41 9 ant
qF SHEr 9T AT TE AV I WA g 1 §
qqify ww st Ag WA TSR F g™
¥ oFEt W @ g | 9@ aga wange §
Fga q wwEi T TARA G A &, WS
TR & | YA AARET A &, der e
€, q9 W g | gt w7 4fwT wmar g ar
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JaH A% o7 ghrer 78 &0 ow faw and
T g Foag wa Bwa oW
T AT F ITET § 99 Ay @ owe ey
SR dre, 97 e o 2 Sy s Al
dolag w7 X T WA 3 WY WA
UFLT FHATE UF W@YET 0 @A AR |
TF AR A 19 9% & fF 3w oW A
mfert g 9x T gEEr | &Y fredr @
9w a1 F ogAd aET A1 e® Fer
N aa wfE ¥ AEE T FeEn A
YL § JITATT F1 J8 9 99T § S
T X QAT § R % W @R A
T A IH T AR F AT A g
IEE T A T AT g9 T AT fF o=
TRY 9 AIME EW gl W@ ar s
W TEN a4 &1 A1 wiY aF 9g | A
I & | I A qAAE wET S e
W I Tg-g st AT W EEr ot
YT o IqT G497 5T & aFAl d9au
BT H )

ATATS A FEAE AR HET a7 W g,
IARI AT AT qATAT MR | FZ AT G-
FTF AW F ) A mERy 7 oAa frew
At fagdy wfaat av f awwe s8Er Wl
A AT R AR I T FG,
afFq 39T T@ AF R AR g 8 |
ITA qTE AV § wOET A ATRiaq FaT
T AT ¥ v fawm FOAT W o4
o OIW A KT I AVIREET FEA &, I
e o5 fr e wmioE Y W #
g WY HET AW F T AWM ¥ 9§ &
fawer gam & | IAFT AAr ¥ WA AT
T FEeET ArfEn |

g9 ATA K[ W AT F FTT & NH
gl ¥ T A% nF 98 | gary foe
qTAT GIHT FATH | AAAT AT AW AT
FAR A F AYAE & AT 9T § gafas g,
T AHAFT, AL, JwEr § e w2,
HFAT AF 3T T g 7 Fo-fRwr ¥ gl
F I wgfar g1 § ) AT 9E A AnEA
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oo ¥ G AT AT g gm &l
ifim ‘

T TATR HOwATT qrad & v
ftv M AF A ATIT A AT AET
az A1 47 IR F ATAY R TG IA 9
TRT FE N Wr OE A F An I\ U
AN F AT § AT AW & fom oo
AR @A E

7§ W F 9 F O AT M
ama g fF @3 fawm ¥ S g o
= OE MY W AT MR AT a9 e g,
T T AT Az @ fRowWd F s
TR T F1H ¥ F, Ivg AAAT § FEO
=TT | wme At &9 =z faaer o g A
Id o o w1 g @y I 3w wfw
# wEm T ) OFT 9E 29 ¥ e faaiw
F O oAFAW & W g T Foew Oy
qF A FA9S gEAT 4

e 7 Fifar sigRr g, gs?irms Frfsam,
I g9 Sifeal _Ar 31 S FY A
T AT TET E AATE | FWA 9T 1O
TR FET FAUE qW@E AT ARG S
Fiferd & A & A% SAd Ais-ms F1A.
% f5 59 S #7 A9 9gF AT & dr I
ar &1 A€ & gor ¥ F, wa oifed, afE
FEHT FT FEA ANE IR T P AT
A7 3 wafaw @ fag wF @@d AR
FETAE ATl F @l Al &
gfaw #am @ afuwifi g qar &
I E T I| Houradl WF F g g,
fray X8 1 9T grar 9% gawufl
F1 ®F AT FAT A0RET | g ufcfeafomi &
¥rd & WHIAT IF AT AT @@ H AT
g oEmifEw § 2% am smrd ¥ I@S qF
qIA AeZ TEAT AW & (AL ¥ 400 WA
FT gAR Tl ®EAT §, A WE & ATAA
A F A1 IWHT 2 TR AT I@ E, W
zF amen Faw 2 fAdA g w AR ¥ W
¥ foera gra0 & 1 W gEAT A ager
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voarfem 1 A T @A F AT W WE faem
' ¥ frrmT ¥ ¥ P oW 7aw veW WhEm
i atfe ez & fasmr & fau ™I § Taiw
DA FT AT gl TF ZAAT FEFT HOATAN
] qI9T FHTA FIAT F |

\ 3 p.M.

SHRI DWIJENDRAILAL SEN GUPTA
(West Bengal) : It is a matter of great
regiet that for the last ten years 1 have
been unsuccessfully pleading the case for
the conversion of the Purulia-Kotshilla line
into broad gauge. In 1964, in May, when
I first came in the Rajya Sabha, 1 had
tabled a short WNotice Question. The
| matter was so important that the Short
Notice Question was allowed. That was
on the question of conversion of the Puru-
lia-Kotshilla line. As at that time the Rail-
way Ministry threatened the closure of the
line. Since then there had been many
committees to inquire into the various as
pects of this conversion. But in the course
of the last 10 years the Government could
not come to a decision. I am informed
very reliably that the report is in favour of
its conversion into broad gauge. Now, the
importance of this Purulia-Kotshilla line
has increased a hundred times because of
the Bokaro Steel Plant coming into com-
mission. From Kotshilla, Bokaro is only
a few miles, and there is no question of
this line not being economically viable.

Mr. Deputy Chairman, Sir, how do we,
Members of Parliament, justify our exis-
tence here if our taking up this point over
and over again on the floor of the House
goes unattended to ? 1 want a definite and
categorical answer from the Minister here
as to what they have got to say about
this conversion of the Purulia-Kotshilla line
into broad gauge and how long they want
to wait for taking a decision. In this ses-
sion of the Rajya Sabha, I had tabled a
question with reference to my question in
the preceding session. In the preceding
session it was the same answer that the
report was under consideration. In this
session also the reply is the same that the
report is under consideration. When Mr.
Gulzarilal Nanda was Railway Minister, 1
had represented to him about this, You
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will remember how many years before 1
represented to him on this point along
with the leaders of the Purulia Lok Sevak
Sangh, Shri Arun Ghosh, Shri Bhajahari
Mahato, M.P., Lok Sabha and others. He
said that he would get the investigation
done in six months’ time. Six years have
passed but nothing has been done. This
is the way this Ministry is functioning.

Then there is another very important
line where the question of doubling is
hanging fire for the last 25 years; it is the
doubling of the Bangaon-Sealdah line. Af-
ter Bangaon Railway Station, the Bangla
Desh railway line starts. It is on the bor-
der of two countries, India and Bangla
Desh. We are developing trade relations
with Bangla Desh and we need to develop
this Bangaon-Sealdah line all the more. It
is one way all the time. We are told that
from Barasat to Sealdah there will be
doubling of the line but not the portion
from Bangaon to Barasat. By this only
the local passengers up to Barasat will be
benefited but the whole problem will not
be solved. Why not the area from Banga-
on to Barasat also be covered ? The ques-

tion of the trade relations with Bangla

Desh will improve by this doubling of the
whole line from Sealdah. Besides this,
the internal problem of the passengers of
the entire area can be solved immediately
by doubling of this line. When Sardar
Swaran Singh was the Railway Minister,
he gave the assurance to the West Bengal
Government that in the Third Five Year
Plan it would be done. We are now in
the Fifth Plan. It is not being done.
What is the value of assurances of this
Government or the Ministers ?

Mr. Deputy Chairman, our Prime
Minister, Mrs, Indira Gandhi, on the eve
of 1972 elections made a public announce-
ment that there would be reopening of the
Howrah-Amta-Howrah-Shiakhala  railway
line. There was no stipulation at that
time. when this public announcement was
made, that it would be done by the West
Bengal Government, that they would
finance or they would supply the technical
know-how and all that. She gave the
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public to understand that it is going to

l‘ be done. Whether it is the Centre or the
|

© State who does it is her responsibility be-
cause there is the same party both at the
; Centre and in the State. But there is no
sign of the project. © People now say that
i was a big hoax played during an elec-

tron.

My, Deputy Chairman, there is another
Iquestion. As you know, the Barrackpoie
) belt of Calcutta is the most industrialised
area. It is mot only an industrial area, it
is also a refugee concentrated area. There
are stations Sealdah-Ultadanga-Dum Dum
Belgharia and so on. There are certain
}mileuge gaps in between all the stations.
' But the gap between Shamnagar and Kan-
1 kinara demands one station in between to
| maintain parity., Hence it was demanded
that there should be a railway station at
Jagatdal in a place known as Abantipore.
l There were series of representations. This

would remove the difficulties of industrial
workers, refugees and the monthly ticket
holders. There are five jute mills there.
There are two big engineering factories
tand big rubber industry. The whole
area is inhabited by refugees in the right
side, Sir, this is a very old demand since
the time when Mrs. Renu Chakrabarty was
representing the Barrackpore constituency
in the Lok Sabha. I have been raising it
in the Rajya Sabha for the last several
years but nobody is going to pay any heed
to it. Can vou not start a station there ?
How much does it cost 7 The Railway
Ministry have decided that however we
may cry they would not do it. This is
a very sad affair. I do not like to take
much time of the House but I would re-
quest the Railway Minister not to be so
very apathetic to the people’s demand be-
cause that does not pay any government
ultimately.

SHRI KALYAN ROY : Let him settle
his own grievances.

SHRI DWIJENDRALAL SEN GUPTA ¢
So far as Calcutta passengers are con-
cerned T demanded that there should be
two fast trains from Sealdah to Delhi so
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that the entire population of Calcuita may
not have to pass through the bottleneck
of the Howrah bridge.
whole thing is that the Minister does not
know that the worst possible train is the
Upper India Express. He wrote a letter
to me in reply to my speech here 1hat they
have already given one fast train from
Sealdah to Delhi, namely, the Upper India
FExpress. Dr. Ram Subhag Singh, former
Railway Minister, admitted that that train
takes forty hours and is the worst train
that leaves from Sealdah. The Deluxe
Express, the Rajdhani, the Kalka Mail,
these are the fast trains fairly known, and
all these start from Howrah. Why, I do not
know. On 5th September, 1970 the Privy
Purse Bill was lost in the Rajya Sabha.
The day before, on the 4th September,
1970, the Rajdhani Express left from Seal-
dah, and not from Howrah because How-
rah station was under flood. If on 4th
September, 1970 the Rajdhani
could leave from Sealdah station, why can
it not do it on every occasion ? Twice
a week the Rajdhani Express leaves How-
rah. On these two days why can it not
leave from Sealdah instead of from How-
rah ? Calcotta has about 20—30 lakhs of
population. The entire people, just to avail
of the fast trains, have to pass through the
bottleneck of the Howrah bridge. It can
be easily avoided if only a little thought
is given to it. I raised this matter in the
past also. There was no reply except this
false and frivolous reply that Upper India
Express is a fast train and that leaves from
Sealdah.

And then there is another question. The
canital town of every State has a railway
station excent the capital of West Bengal,
Calcutta. We have no Calcutta Station.
Iet Sealdah Station be renamed as Calcutta
Station. 1t is just a question of renaming,
Heaven would not “have fallen if you
had renamed it so. People would
have known that this the Calcutta
Station. If somebody from outside
comes here, unless you tell him that
Sealdah is Calcutta Station, he would not
know that he has reached Calcutta Station.
I know it, fifty years before this Sealdah

is
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Station was known as Calcutta. Let the
Minister check it up.

Then comes the question of the Rajdhani
Express. In the Rajdhani Express there
are five coaches usually barring the first
class coach. In cvery coach there is one
coach attendant. This post of coach at-
tendant is a regular post. But the persons
working in these posts are not permanent.
They are not even on a monthly basis.
They are paid daily wages at the rate of
Rs. 4.50. Can you imagine a daily wage
of Rs. 4.50 nowadays ? This is very much
If
I am wrong, pleasc correct me. But if I
am not wrong, let him agree here and now
that on a permanent post, the man work-

- ing must be permanent and he must be

Express

paid monthly emoluments. I am not say-
ing that you should give that mar more
emoluments as a Class IV gets. But cer-
tainly not Rs. 4.50. You have no justifi-
cation to pay him a pittance of Rs. 4.50.
It is a regular post by its very nature. So
long as those coaches are there on the Raj-
dhani Express, the attendants are neces-
sary and they are giving good service, 1
very often travel by that train. And I find
those attendants quite congenial, quite ac-
commodating and efficient. Why should
they be made to work at Rs, 4.50 ?

Lastly, so far as the Railway Budget is
concerned, the Government has no moral
right to increase the railway fare and the
railway freight. Train robberies have be-
come rampant. People’s lives are not safe;
their money is not safe. There is no ar-
rangement for their protection in trains.
There is the Railway Protection Force.
{ do not want to go into detail. But in
yesterday’s Congress Parliamentary Party
meeting, even the former Railway Minister,
Shri Hanumanthaiya said that this Force
is worthless and should therefore be scrap-
ped. In spite of this Railway Protection
Force, there are losses of railway properties
to the tune of several hundreds of crores
of rupees. If this wastage is stopped by
efficient management and if ticketless travel
is stopped, there will be considerable sav-
ings and then there is no need for increas-
ing the fares and freight. As a matter of



191 Budget (Railways)

[Shri Dwijendralal Sen Gupta]

fact, by your inefficiency to stop these

evils, you are taxing and penalising those |

who are paying and who travel bona fide
by this increase in fares and freight. If

you check these evils, you can save money. ‘

Even if you cannot be efficient, why should
you penalise honest travellers ?

In Railways, strikes have become too
frequent.  Sometimes the locomen are on
strike; at other times linesmen are on strike
and sometimes the guards are on strike.
Why ? This means there is something
wrong in the administration itself. They
should take reasonable view of the
workers’ demands and settle their griev-
ances across the table without standing on
ceremony, so that passengers are not in-
convenienced.

ot wwemE W (frEre) ¢ Sgaenfa S,
AR AEF FT TN A AFAG W@ X
Feard ¥ g€ o Quy wegw gar & fF sat
sl mrmEr g AR few sadE gw, off ol
agi ax wfuF WX ST A1 A Feara
gar | wfgwe #1 faaar fger & agar |
faddt a9 & o1 9T A7 A FGA F
fagar feear 2 ag 9AATT FF F AW F
fary ® w0\ faaq 9= € 3 91 99
R § A faay afase & F @@ faod
T F AW &

s v} WA @I (faare) o« ogdfeg
At @E & waft ww g g

WY THAATA W : AT ¥l U FEEd
£ @ W e § 3 :Bvery right has a
corresponding duty. gwR e
T ¥ HAWAT e @ i@ &I
ANCHRT FE & | WIF wwEd ¥
w7 faami & aw @ifaaf sk afent
2 oI ITHT DT 39 FT eaT st fwar
AT MGG HR qg TAF AHEAT qGET AT
5 g 1 AfwA w9 T 9 fawmde g
Y sFar &7 gAfy ¥ 7 9w faur §, d@w
& 9ET F W@q T STRAW AT AT A, TEA
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AMTHATT HET qeg q< g3t AT g o
T A A9 AT AT gfF t@d F;OAN-
A AT FI-ATIET T THAT AG) F AT IST |
IH gAT IAT W AT AR ¥ ¢ " q©
¥ E-AWE AT W T AT JAF
ATy GEATAT, FAT IZ UF WATH A AGL
47 | I ART R T WIT FAA F ARG
g g & framn W w7 fawmr
@ g Zw xr afdfafs wd SO
AR AT IHFT TRTSAT AT LN FT TFA |

ZAR AWM F Fig AR g@Er uF gIAAC
F9T g T 2 ) T3 3g g gIE-me g9y
H §TFT gaEl WX 97 9947 @ A 39
¥ g qar feafn darar o€ afEw
FT FE AMAT AT wg aFar g %
o a@ ¥ 1943 ¥ Fm9 § waw< #EIA
TET 4T, SFT 9T 30 ATG HIHT T+ F T
& foo dgg av9 #FT AT @ A, FA7 P
g3 7 A 71 ® A w AN gEr AT
50 g WRHT 1 W 7 fagw, warwe,
TAE A IW F §B AR gA1 F q@E 9
AT T FHY TS AT, FAT FET 4T AN
AT T HATT AL TEAAT 7 FAX F AT
TF WI [ FAACE A IW T AT
fr gw Sewds € g &% €T ) agi uw
qATe UHEHT g1 A1y, SRM w1
ot #7 & | 91 A @A Afke iR S
FW fFaT & sOEr W AmE @A =Jiien

Guk af § 39 g7 A wgem § | &
qgar g f5 W3 § & gAfwar 91, wEi
TwadT @ Wl § a8 Fgewide @1, feed
Fo dlo, fag &R fergeam & St gk faed
g0 AR § IFFT WT ea AEr an, A
gOTa Aar sf=ur ey @@y § i av,
Fgr fr foed &r0 &7 aww F@r | FEg
& grafesw & Swm ¥ Aafar WE R}
gFor_ Frar o 9y faesw fear f5 =
AT dFAE HIT wET Sqmes ufiaw #
fadt s 9% A F @9 Org 9In
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saT, fasslt A, s Sa T 9
ufar # gafy @it w@ oF T
WE O 9T WY o9 % 9 wEY gR
gy & fr W9 § ow 99 &7 & AT
nE AT § 1 AAZL AGRAT F AW W
Ty TAHT FY LA AR S-S @
ToE & dfmma ¥ 9 A g Ay
feggdw H§) TEATOR I AAGAE 17FF
gfage #7orgdl #t those who are lying
low and spitting blood. #fsT =i &
Afraa a9 I W a<E TE A, @A
qCF AG TH-~AF & gt 7T SR 7Aog
FIHFAAT T3 ST | FraEagar § W
F Tt O TrEs w1 o#EiE 3 &
NEzd 9 & | §F Jad § g A g
%, gaASEg 4 ¥ AE §U 4%, HA
¥ g W wF A1 UF 93E % ®Y § Ee
qfem # wre & waaT g fFar strike
at the root and the branches will fall
down themselves. ©s W =
doamew w0, W W TS
B AR AR Y@ ¥ W SR, 9mEx
RN T @ WA, @A e a5 8
STEAY, FEAT QI § FgATT gNl, TR A
& 99 F© go Wi gw gEq § fF W
¥ roredd gt | A w@ed F uw feAre
F A q¥, T gEAr ¥ oA 9%, FE
& IEEY @€ T A Iwa gws, e Am-
famor 2faw 9T 83 § & WF a7 15f@w
BEATT AT & &Y SHET UHAE wAQU & A
TEHY 1 15 fa @S GOemEw gr g odn
fF wfT § 67 AWe FeErae WIT AR
I & | T gEE 9¥, 9E@Y 9,3 § &
ATHE IT, WEATGAL F gIHE T, AR FEl
FI THEIET q¥ TAFT URAS LT & | SH!
SfyFIT & TFq FTH BTN FT, AFFT TYHT
g9 gAR wrg 9 "y femn wmn g, @9
HETd & WY 93 "y fam W g, 9w d
T 9T AT famr @ & 1 ¥9 aAwm A fawm
# fau g @i wg 1@ § With our backs to
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the wall. =7 3ot & w7 & a3 @ &)
T @ ST gar fadw § § 590 ¥ 39
qRr foEE F e sy ww & fayg
g Fifw Fe @ § 1 ¥ av ady wgm
afF SAwT S wAwE g oag A9aT gedaw
T Y afag o 25 a9 & 4§, 25 o
¥ S 9 99 QT & 9g 3a dwm
dar w< Far &, few sfear @t wOfawa
qrEf 25 A H Arafaw ST s W@ &
g w1 feenifafafady § fs efear & ad=
Ft wifsda 25 a9 ¥ a9 A T 47,
W aag 45 & B @ Foerdw wfuwrd
F qama § | W TxE fammme sregifen
gmE &N el aEl 1 odafed #v g
T FAT, I T F1 0T AL HE@T |
& gafae ag @@ war § B oam @@
¥ ot gAufwlgddr o frard gedy &, W
Fege 7T fyars v § ag wrw o feafy
&, afew o == o @y & Afwa sy
wegfear frarg ady § SaF fag =g arqe«r
g1 =g gfiger gy Y, =5y weE qrEf & ar
T qef &, 7 W@w feemfage & AT &
am gm se Peifufafedy sy & 5
I 7gr fear, 9z 48 fFar 0 gasr o &Y
g 3@ g | fww ofer & | gfaw
e g, &7 v § § fwaw &@nr Q¥ 4 Wy
AR ¥ wRa & f oard md v S e
UF UF Her Ha ST + gATg SarHes
#ew g, g9 g MEr ¥ I} I IS
ofses fentfufafadt §, 3o oy & faed-
T &, §% AR xy o foenard &
dfem o mudAT fasRErd g9 9g, ard
frdard gvE & Wi 9T ¥ & a1 3ey
WA g FT T

zafae  gggwafd o, & @F AeTy
¥ AT ATEA g W A RATAY T gATE
dr g fF oSww awwaEr ife w1 oamy
TEHT 39 dwe #1 fAato fear § 1« wAe-
ey A am 27 S mAR € 3T 9%
@i 9% | gaT  gwfasw €1 9@ §
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st wraE™ @)

f& awad s T Hiwfass F1 w7 SeEwA
mfezs g ot eRas #4094 feedanT
fifeae Zrr | gafae gaR W HA™T T
st A gard ¥ osuE A & o Afuw
Fq fvar, 70t & Fav drfaun 23w fEar
9% A ¥ WA 5-10 77 qq w1 WA
FW A G FAW A AT qb TAC SAT
3 ugT FEwT # gy Y sumy F 7
Fg UHT FAMEATE AEr g fF adE &5,
JRAITTA 7 F5F T IJSET 95 | Fv Al
ggAT IIAT qgAr &, MfwT I AWt FwY
wfas Fez F@T AT AT 7 afew gfe-
fadt #t < §, 98 T WA E, g &
faes g1 9% T &7 ¥ F9 417 98 T
WE 3 feard ) S 9T AED %e &gl
t@a fF 15 af § 3-4 I 3R & IWH
@ | wfFT Sud TAT B I AT WAT |
A F1 wfuF g9 gTEd A § A 3T
q¢ F FTAT AMET 1 AT IWE ARR
#q §, gAfT gAF AT T ATST AT
qfgy 1 zafau st @I AT =W g, 39
TRl § 4% (WG AT 9 F FE A
BT & AT 12 dwaE ufgge § oA W
argT Ry #y S7 Afg 8 ag gHSEdy
A & e 31 gAY W F W FAH
& st arer /i a7 wfas g Afas Sx A
AT AT A 9T FH A R A AT
ag W g Aifd ¥ e g

T OH uF A AT W WTIH ATEAW
AT |l ST FT AT WIFE FIAT ATGAT
g R ag a8 & fF W@a F wwrg ¥, oA
¥ grrg § aga W oa| 9e1d wnar # o
89 g0 g3 ¥ #§ are M o wey fR S agA
&t gTrgat & ag ¥ sl fqon FArg A9 3
The wrong is not with the individual
alone. The wrong is with the system.
g S 1700 W qAET W 1300 WA
ster 3w 3, 358 WA F wifeex 9 feay
W1 wfrze w1 7 g, 99 AU do 3w Ay
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sarar qv Ufefodd) & avg fagam swar
Aqg g § A T4 a9 w1 WA gu ogwr
M ¥ oAz hETIA I #Y EAde §
T a1 afEd & we ERHe gw @
w1 F, wfwd zav @@ ¥ § affedr @
o TaTHE g2 A7 Frar, eafan §3T @y
ATE TIANT FAT5 % &0 AF FW ¥ W
gHT AICAET HATHT F 5t gAr &1 9@ gwIe
giffes @Ay § F3ed ®E qrF THANE
@ @ wmm £ fr twmaw A o A afR-
AN W ¥ o3y a1 fegdeigdes g@r
aifge | gA wwan g fF gy faa & ==
AT ET A8 379 T FT9 [F °AAT 93 T &,
faws & afrr &1 &6 F1 oww A, AT B
A FT FIA AT F, I AT ATEAl L o4TE
FCIOF FE AT E, AN AR W THITNE
A T & o &, TAY A & giEEs w5y
e F74 FT F17 AF F, G 3H FT IW@A gC
Tz T grg zrsw fx @I darm w1 oW
JR A adrAgEs faar w7 wfen wic
¥ wagar g 5 93 A7 @I usfefwias
F1 g9 fedzAnsdwT 48 F39 99 9% W
Iqy Frf mRiEA A A GEd A 39
qRT FF FH FTWT K WY Ui TOF
T OaEY § W FAR S FAX ARFIRGTH
g 37 ®1 90 g9 WEr W ¥ frewrd AEr A7
g5d § I8 gAR FEu fRay & A #wix
feas & aIT F41 T g1 #ifE AT A
faeew 1 faeedl & 43 &3 Feqvar agy
gFAT g AE AR @ feaw & wEHEeE ¥
YT THIL 41 T ET |

7q H ¥ UF 17 A FEAT AGAT E
Uy T & are 7 § fagw & q@taw ¥
grar . oAt 72 fRar §aTen qw FarE
97 gAR FET wfegk ¥ FaAwr ;T sfgr
¥ gEmaw w9 & o a@ agd q g,
afrs o gfrar & wfer g o ans
Ffao zn 7 3o T gar, @ ¥ 1€ faw
T8 & fF 99 @@ a9 & aa wv are
T w FAE fwar SE@Ar | F wrwr F@var g
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f& amdra gy s 9w g7 7T @ qag
T WA 2R & gar Fwur fw sfemr d
FUA A% ST WeT AT F AT § IA FY
AT I ¥ wAE AT ASAT I F 9§ AT
T oA FfEr @ F wEw ¥ A § Fw
W FF@T g | 9, T AEA Agr q A4
fammri ¥ wwdr & 1 fre™ g0 IW A S
FUAT AT WwAA AT IAN A FE AT TGS
g & zafan @A wE S 7 oS awT
e ¥ W3 ®2wd & e w) Sae-
WE R AT FET &, 99 % GaW A § AW F
HIEAW ¥ SAFT A SH WX ATHIGT FIAT
g & wfege &1 @a w@ww F@ 50T
449 AT 9 FIA F IA (@A @A &
Taaaie & fau o sfgr § 99 7%
FT WEZT A AT FT A€ qAX F FIE FH
Ffau 3 g5 egrr § 1 57wl & g7 K
T WA &7 AFAA FLAT § |

SHRI HARSH DEO MALAVIYA

[6 MAR. 1974]

1974-75 198
} the further target of something like 20 mil-
| lion carriages in this year, the railways
carried less than what was carried last year,
Railway mismanagement must bear today
a considerable purt of responsibility for the
| troubles the country is in. Every day,
j we hear in the House the problems of
wagons, shortage of supply of coal, coal
lying at the pitheads, rakes not being
made available, etc. And once our coal
. supplies are disturbed, our power houses
stop functioning, our industries stop pro-
! duction. And in this, T hope the hon,
| minister will agree with me, much is left
| to be desired as far as the management by
! the Railways of its wagaon capacity is
concerned,

; 1 would cite vs an example of Railway
| mismanagement and Railway inefficiency.
/‘ the expenditure on the Railway Protection
|

Force. A few years ago, it was Rs. 3
crores. Now it is in the neighbourhood of
Rs. 10 crores. But the claims for losses

" and pilferages have gone up from Rs. 10

(Uttar Pradesh): Sir, at the outset, I would \ ciores to Rs. 30 crores. Our Railway
like to associate myself with the tributes | Protection Force has proved singularly in-
which were paid to the railway management | capable of preventing the pilferages and
by my colleague, Shri Kamalnath Jha. | losses. I undeistand that a committee was
Certainly, any country can be proud of | appointed—it is another instance of the
the role which was played by our railway- | bureaucratic  set-up—a  committee  Was
men and railway officers at the period of | appointed to recommend steps for prevent-
the crisis of war with Pakistan and, the | ing losses and pilferages. The report was
trouble in Bengaladesh. We can also be quite . submitted. But what has been the action

happy with the efforts of the railways to
transport foodgrains to the scarcity areas
during this crisis of drought.

But to say this does not mean that we
shut our eves to what is not correct with
the railways.

[The Vice-Chairman, (SHRI V. B. RAJU) !

in the Chair]

1n this connection, I would say that the
railway budget papers, the plethora of
papers which have been given to us, are
positive proof that our railway affairs, by
and large, are grossly mismanaged. There
was massive investment in railways in the
Fourth  Ylan. But what has been the
result?  Instead of being able to achieve

3 RSS/74—8

taken on this 1eport? We do not know.
I think the repoit is lying in some pigeon-
' hole and eating dust. If I am wrong, 1
would like to be corrected by the hon.
| Minister. But, certainly, if committees
are appointed and if reports are submitted,
they need to be looked into and acted
upon,

Another very serious flaw, I think, is
our method of inventory control. Someone
was telling that something like 35,000
items are lying with the Railways, but
there is no proper inventory. It is high
time that we became more efficient and
more modern and we introduced compu-
terized control over our inventories. And
it might save crores of rupees.
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[Shri Harsh Deo Malaviyal

Sir, I will give another example of gross ] the officers on the spot are callous

mismanagement in the Railways. "The
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callous, the station masters are -callous,
as
they do not give any satisfactory answer.

machines in the Golden Rack Workshop of | The telephone cails to the Railway Enquiry

South Indian, I am told, are almost 30
years old and outdated. And in that
Workshop, there is a lot of scrap, very

valuable sciap—brass, copper, special steel
used in railway tyres, etc. And this scrap
is sold to contractors. ‘The contractors take
this scrap, do something with it, and sell
it back to the Railways. And in the
process, the Railways lose a lot. Instead of
giving such valuable materials like copper,
brass and special steel to contractors the
Railways themselves can make some
use of it and thus this going through
the contractor and getting back through
the contractor can be eliminated.

Sir, another thing, which is very pain-
ful, is the punctuality of trains. Punctua-
lity of Railways today has become a me-
mory of the past. It is a rare thing for
trains to come in time. I do not know,
why it is so. Every minute’s delay means
a loss. And trains are delayed by one
hour, two hours. three hours and even
24 hours. And 10,000 trains are supposed
to be moving every day. And if we
calculate, I am not sure whether any
calculation has been done. I hope the
Ministry will take steps to make a calcu-
lation if 10,000 trains running in this
country are delayed every day, the lcss
would be at Rs. 500 per train per hour,
as someone put it. I do not know how
he has calculated it? In any case, every
train delayed by an hour loses Rs, 500;
then you multiply it by 10,000 and by 30
and then again by 12, the loss in a year
would be collossal. How much will it
run into? I do not know why it cannot be
controlled? During the regime of the pre-
vious Railway Minister, Mr. Hanuman-
thaiya, there was a visible improvement in
the punctuality of trains. The common
man was saying that Hanumanthaiya is
proving a good Minister so far as the
punctuality of trains is concerned. But, in
the new set up the things have again
deteriorated and it seems that nobody
cares about it. The Railway officials are

offices are very often not answered and
certainly there is complete lack of courtesy.

Now, I would like to submit that today
I think that one of the most anomalous
features of our Railway system is the
Railway Board. It is a white elephant.

SHRI K. CHANDRASEKHARAN
(Kerala): It is absolutely wrong.

SHRI HARSH DEO MALAVIYA : I
speak subject to correction. I believe the
Railway Board spends about Rs. 60 crores
a year. A little less than Rs. 2 crores is
spent on the salaries of employees and
officers of the Railway Board, its mem-
bers and staff. Well, it is a copy of the
British model. The British also have a
Railway Board. But, the British Railway
Board confines itself to policy matters and
not administrative matters. Before In-
dependence we had companies stationed in
Britain, headquartered in Britain, running
various Railways, the B.B. & C.I. Railway,
The B.N. & W.R. Railway, which we
sometimes jokingly used to call ‘Bewaquf,
Nalayak and Wahiyat Railway’ etc. Then,
at that time the Railway Board was set
up. It had nothing to do with the manage-
ment of the Railways. But, after Inde.
pendence the Railway Board has become a
Government  within a Government. It
controls everything from allotment of
wagons to even appointment and transfer
of gang coolies.  That is the responsibi-
lity of the Railway Board. I mean no
disrespect to the hon. Members of the
Railway Board. They are  experienced
people, efficient people, have experience,
but even very experienced man, if you
tie them down to the matters of transfer
of gang coolies, are bound to lose all their
sense. So, it is high time that the whole
working and the whole functioning of the
Railway Board should be examined.

I am happy to inform this House that
our Railway Convention Committee of

’
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which I am a Member, met only yesterday
and we have decided to give a close lock
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the whole story. The searchlight has to
be turned inwards by those who maicge our

to the working of the Railway Board. Even | railway affairs and they should try to find

if the Railway Board is not abolished, per-
haps it will be more useful if it confines its
activities to policy matters and does mnot
get into administrative details, Very oftén
there is duplication between the Railway
Board on the one side and the Railway Mi-
- nistry on the other. Of course, these cases
do not come to the notice of the public

because the Railway Minister is in the over ,

all charge of the Railway Board. But, in
private talks, sometimes Railway Board
people blame the Ministry and the Ministry
people blame the Railway Board. This
kind of dual authority should be ended.
It is most important,

Now, I would like to substantiate my
charge that the performance of the Railways
is rather very unsatisfactory.

Here are the major commodity-wise targets
of the originating traffic as initially fixed
by the Planning Commission, reviscd at the

time of Mid-term Appraisal and the actual -

materialisation during the last years of the
Third and Fourth Plans. They make a
very sad reading. For example, in the
Third Plan, the original estimate in 1961
for coal was 91.4 million tonnes but the
actual materialisation in 1965-66 was 66.7
million tonnes. Again, in the Fourth Plan
the original estimate was 84.4 million tonnes
but the actual materialisation expected for
the year 1973-74 is 67.62 million tonnes.
This is a big shortfall in coal. Now there
are other items but I will confine myself
to the Fourth Plan. The original estimate
for the Fourth Plan for entire material was
264.7 million tonnes but the actnal per-
formance estimated for the year 1973-74
is 208.01 million tonnes. These figures
speak for themselves. I won’t take the
case of cement or iron ore or any other
material. This itself well be enough fo con-

\
\

' notes and presenting them in a

out where the lacuna lie.

Another thing, Sir. There is a talk of
economy measures. Well, here I have got
a note which speaks of the economy during
the Fourth Plan period in fuel, in electric
power, consumption, prevention of thefts
and pilferages. long lists are there. Of
course, our office people who sit in the
offices are experts in making very good
very good
way but coming to the working expenses of
the reduction in staff due to economy
measures during the periods from 1969 to
1973, well in 1969-70 the reduction in staff
of class I and class IT officers was: 71hree
permanent and 15 temporary officers were
removed. Eighty class I1I officers were re-
moved and the figures for class IV was:

1 3084 permanent and 1783 temporary staff

were removed. So, the axe falls on the
poor man, upto the little man. Then I
come to 1973-74. For class T and class TI
employees the reduction was only one in
the permanent staff but in the class IV it
was: 1644 permanent employees were
retrenched or removed and 3064 temporary
staff were removed. So, we can very well
understand the position. Certainly, if there
is redundart staff, it should be removed but
the axe should not fall upon the small man
and these figures do prove that the axe
falls upon the small man.

Well, another sad commentary  with
reference to the Railways is that Railway’s
contribution to the Fourth Plan is about
Rs. 108 crores against what originally en-
visaged, which was Rs. 415 crores. Our
Plan and certainly our entire budgetary
system in the country does expect the
Railways to make a significant contribu-
tion but this is the result. The capital

vince you that the railway performance is at large of the Indian Railways has grown

very poor. Now all kinds of explanations | from Rs. 827

are given, partly correct, partly incorrect,

i.e. the railways could not carry because | have gone up during
there was no production, because there was K Rs. 263.3 crores to Rs. 1,170 crores.
power failure and all that but this is not, is a four fold increase.

crores in  1950-51 to

Gross earnings
this period from
R
The net earning

Rs, 3.902 crores today.
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[Shri Harsh Deo Malaviya]l :

stand at Rs. 8598 crores in 1973 as
against Rs. 48 crores in 1950-51. The .
proportion you will see. And since 1960
to 1967—I1 speak subject to correction—ii
our Railways have been continuously in
deficit. The last year 1973-74, was cer-|
tainly a bad year. But the trouble is the}
top heavy administration of a bureaucratic '
type which is corrupt at all levels and|
full of wastage. very bad labour relations
and defective planning. Well, the Rail-
way Ministry, our Railway Minister has !
come with certain proposals to meet the
deficit and now I would like to make
some comments upon that.

Fare for air-conditioned first-class has
been raised to the level of air travel. But
why should we have air-conditioned
coaches at all? [ spcak subject to correc-
tion. 70 to 80 per cent of those who travel
in the air-conditioned coaches are the
Railway officials. The maintenance of
these air-conditioned coaches costs a lot.}
They can as well travel in first-class and |

it is quite comfortable though not as
comfortable as air-conditioned coach. I
would appeal to my friend, honourable

Shri Qureshi and suggest why not abolish
air-conditioned coaches and do away with
it. It serves no useful purpose.

Furthermore, T would plead very strongly
—and it will give a great relief of the whole
country—to kindly reduce the rate  of
platform tickets. It was 25 paise. You
make it 30 paise but please reduce it
from 50 paise. It will be some thing the
country will hail. If you cannot bring
it down to 25 paise as hitherto, make it
30 paise. So T appeal to you it will be
welcomed. 50 paise for a platform ticket
is fantastic. People who have been pay-
ing 5 paise and 10 paise for a platform
ticket will not like it if you ask them to
pay 50 paise.

Then I come to third-class
fare. I am not talking of Mail or Ex-
press trains. The third-class passenger
fare that you have increased, will yield
Rs. 16.48 crores. Again I would say

passenger
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please try to make up this amount of
Rs. 16.48 crores by economic measures,
by better management, stopping pilferages
and all those things but please cancel the
increase in third-class passenger fare.
Rs. 16 crores is not a big sum, but the
amount of gratitude you will earn will
be immense and I would appeal to you
to kindly give your kind consideration to
this suggestion.

So far as freight rates are concerned, I
would like to make an appeal to the hon.
Railway  Minister to exclude things of
common consumption like sugar, salt and
kerosene. There are other items; you
keep your increased freights but for sugar,
salt and kerosene kindly do not increase.
These are things of common consump-
tion. Prices are already very high and
people breaking under thc burden and if
you exempt sugar, salt and kerosene from
freight increase you will earn the nation's
gratitude.

Sir, T do not agree with the comments
of Mr. l. N. Mishra in his Budget

| speech that these budget proposals will

not affect the family budgets of the masses.
If you accept some of the suggestions which
[ have offered perhaps Mr. L.N. Mishra’s
statement may become true.

Now about corruption and pilferage.
Corruption is at all levels. When you go
to reserve your betths you have to pay
money. when you go for rakes and wagons
allotment in Calcutta you have to pay
something. [ brought this thing to the
notice of the House a few days ago: I
spoke about it yesterday also in the meeting
of the Congress Parliamentary Executive.
There are cases where the officers in
Calcutta allot wagons and rakes and charge
something for it. T know the case of an
officer there who told a certain person that
if you do not pay me so much even the
Minister will not get you the rake. They
are so embuldened. They are living bevond
their means. Let us acknowledge it. I am
not among whose who would like tar the
entire adiainistrative machinery with cor-
ruption. There are enough good people;
there are enough honest officers, intelligent
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officers, patiiotic officers but there are black
sheep also. Let us not forget it and these
black sheep have to be spotted and merct-
lessly punished.  They should be given
exemplary punishments.

1 would also like that steps may be taken
to bring about better public relations. The
treatment of the public by the railwaymen
needs to be improved a lot. A little cour-
tesy, a little helpful attitude, and the people
will feel a lot more satisfied, but, by and
large the treatment is one of arrogance, just
one of ‘Go to hell, I do not cart’ attitude.
This is very sad; this can be improved by
precept and example 1 suggest that atten-
tion should be given to this aspect.

So far as workers are concerned, cer-
tainly I was very critical of the loco strike.
I do not like these wild cat strikes at a
time when the country is passing through
a serious economic crisis. That is true.

But we have to see what are the reasons |

for it. One of the reasons is the multi-
plicity of unions. categorywise unions; Sta-
tion Masters Union, Assistant Station Mas-
ters Union, Gangmen’'s Union, God knows
how many unions there are. All these
should be ended. I am really happy that
the hon. Railway Minister is alive to this.
Let there be a conference of all the Unions
and let us have one union in the Railways.
Once vou succeed in having one Union in
the Railways. you can then go forward and
take some steps to associate the workers
in the management of the Railways.

Now, you have appointed a Railway Con-
vention Committee. This Convention Com-
mittee has been doingz good work. The
last Convention Committee submitted I
think, six Reports on wagons, on suburban
railways and so many other things. These
Reports are well studied Reports and they
contain very useful suggestions. But I am
afraid as usuwal these Reports also would
go to the pigeon holes and begin eating
dust. T request the hon. Minister to kindly

give serious thought to the recommendations

contained in these Convention Committee
Reports and act on them.

[6 MAR.
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Lasily, before T finish, I would say 1
4 p. AL

5 have been critical but certainly
| 1 have not lost hope. We have
! hope in this country and we are
going to make much more headway in
days to come, but it is the utmost impor-
‘\tance that the high objectives which we
" have placed before our nation should
‘be kept in mind and efficiency, ho-
(nesty and integrity must be improved. The
" guilty must be pnnished. Those who do
good work must be rewarded. There is
the case of Mr lalwani of the Jhansi loco
| workshops. He made a certain discovery
! and brought about a lot of saving in railway
| expenditute. He was patted on the back.
He was awarded Rs. 5000. Three years
| have passed. He has written dozens of
 letters. 1 have written to the Railway Board
{ and also to the Railway Minister, but the
|
|
|

money he has not received. So, please en-
courage those who do goodl work and
, punish those who do bad work. I am sure
if we work like this our Railways will im-
prove. The Railways are the lynch-pin in
our economy. Much depends upon how
our Railways function and it is our duty
to improve the functioning of the Railways.
The turn which we want to bring about in
the country is very much related to the way
' in which our Railways function.

Thank you.

¢ THE DEPUTY MINISTER IN THE
1 MINISTRY OF RAILWAYS (SHRI
) MOHD. SHAFI QURESHI): Sir, at the
outset, I must express my gratitude to the
hon. Members who  participated in this
l debate. The very keen interest which has
i been shown by hon. Members creates a
hope in my mind that, with their co-opera-
tion, we shall be able to improve the operat-
ing efficiency of the Railways. I wish they
had sustained their interests a day longer and
they should have been here in the House
' to listen to my reply, but there is disillu-
i sionment when hon. Members, after making
“ speeches, go away and it becomes rather...

THE VICE-CHAIRMAN (SHRI V. B.
‘; RAJU): We shall invite them by ringing the
{Bell. Once they have made their speeches,
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[The Vice-Chairman]

they must be present here to hear the
Minister, because they have taken pains.

SHRI K. CHANDRASEKHARAN: It
is only on account of the so-called conven-
tion in the House that we are not raising
the question of quorum. I do not know
whether it is allowed in the Lok Sabha.
Particularly when the hon. Minister s
replying, his own party Members should
not be so irresponsible. So, I raise the
question of quorum,

(Quorum Bell rings)

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): It is not a question of raising the
question of quorum, Those who made spee-
ches should be persent so that they could
have the satisfaction of getting a reply.

SHRI K. CHANDRASEKHARAN: T am
in respectful agreement with the Minister
in that respect. There is no quorum even
now.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): The quorum Bell is ringing. Now
there is quorum.

SHRI MOHD. SHAFI QURESHI : Hon.
Members have raised some points which
are of national importance and some points
which are of a local character. Ttems like
vending, bookstalls, railway land, catering,
cleanliness metropolitan transport projects,
amenities to passengers and employees,
schools and hospitals run by the Railways,
hostels and holiday-homes, halts, extensions,
new lines and conversions, and corruption
all these have been discussed so many times
in this House that T will not take the time
of the House by repeating what I have
said, but 1 mould assure the House that
efforts have been made and will continue
to be mad: to make improvements in all
these fields. .These are matters which re-
quire consiant attention and I can assure
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| the House that proper attention will be

“ given to ail these items.

I was listening to the last speaker Mr.
Malaviya, who was rather critical of the
Railway Board, but he also stated in his
speech that he knew most of the Members
of the Railway Board and he knew that they
are efficient, dedicated and devoted people.
These are the people who have really
grown up with the Indian Railways, and a
system has been evolved after a very long
experiment and it has proved very successful.
Today the realisation in the Railway Admi-
nistration is that a vast organisation like the
Indian Railways cannot be run by circulars
or by orders. It is a new approach to
the whole problem—that we have to involve
men right up from the top—that is the
Minister—down to the gangman in the
operational efficiey of the Indian Railways.
It is with this aim in mind that the entire
Board, whether it is the Chairman of the
Railways Board or the Member (Transpor-
tation) or the Member (Mechanical) or the
Member (Staff), is bending its energy and
. is devoting its whole time to bring about
\ this involvement of the mass of the people
l'in the Indian Railways to improve opera-
tional efficiency. Criticism is always there
1and unfortunately, every time the Railway
Budget is discussed, the first target is al'ways
the Railway PRcard. But there have been
hon. Members who have pioved an excep-
tion, Members Iike Dr. Seyid Muhammad
and Shri Tha who have been really taking an
interest in the Indian Railways and who
i know the difficulties and also the circum-
stances under which the present administra-
tion is functioning.

Sir, this premier transportation organisa-
tion in the country is alive to the require-
! ments of the country. We know that the
\country is passiug through a very critical
! stage and our cconomy is at a take-off stage
and we have to play our role. T can assure
:the House that, as we did in the past—
‘ whether it was war or peace or drought or
| famine or flood -the Indian Railways will
“not fail the country this time. The only
thing is that we shall seek the cooperation of



209 Budget Railways

the hon. Members to create an atmosphere
in the country by which a deicnte can be
created between management and labour.
We are having certain difficulties this time.
I think with this new approach that is
there—we have to involve the people in
this gigantic task of mobilising the entire
machinery—I hope that we will be able to
achieve our desired results.

Right from the raw material supplying
centres to the preduction units and from the
production units to the distribution units

and the consumer centres, the vital link is |

the transportation system. If this system is
affected in any way in any corner of the
country, the whole system of distribution
gets dislocated, and it entails a great amount
of hardship to the consumer and to the
general public. As between production
whether in the steel plants or in the factories
or in the farms or in the fields and the equi-
table distribution system that we have, the
major link is the transportation system, and
the Railways have to bear this whole burnt,
and it is an cbligation which we owe to
this country and to the people and to this
nation that we shall do our best to see
that we meet the challenge of the time.

At the time of the presentaticn of the
Railway Budget Estimates for 1973-74, we
had assumed thatv the Railways would The
carrying 10 million tonnes of additional Rail-
way revenue earning freight traffic during
the year over that expected to be carried
during 1972-73. But the actual performance
has been far from satisfactory. I have to
admit that there are certainly failures. I am
not going to conceal that from the House 1
am not going to defend any failure or any
mistakes that we have cormiited. I am
placing the whole facts before the House so
that not only this august House but the
whole country know through what stage the
Indian Railways are passing today. The
actual performance up to January, 1974,
however, shows that the loading has dropped
by 9.02 million tonnes as compared to the
first ten months of 1972-.73, The shortfall
against the Budget anticipation is, however,
17.29 million tonnes. As I have already
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stated, the Railways have been up against
verv heavy odds during this year. In the
| pre-monsoon micnths, there were  severe
! power cuts whici not only slowed down the
movement of the railways but also resulted
in a drop in industrial production in certata
sectors, such as steel plants, washeries, ce-
ment factories, elc., thereby causing a cortes-
| ponding drop in the quantum of trafiic
offered for rail transport. There were un-
precedented dust storms in Rajasthan areas
which paralysed the movement over the
metre gauge sections of the Northern and
the Western Railways for over three weeks
in June, 1973. This was followed by floods
in the various parts of the country. All
these caused a lot of dislocation of. the
movement of the goods.

SHERI KALVYAN ROY
lowed by locusts.

Drought fol

SHRI MOHD. SHAFI QURESHI : I
am tiying to meet your point because you
say that every time we come out with diffe-
tent types of excuses. These are not ex-
cuses, these are facts.

If you ignore facts, I am sorry, Mr.
Kalyan Roy. 1 do not know how I can
satisfy you. Apart from these very extra-
ordinary natural causes adversely affecting
the mobility of traffic the Railways have
been facing a spate of unprecedented
strikes, wild-cat-strikes, slow down, work-
to-rule, work-to-designation and so on.
These are new terms coined by my hon’ble
friends to satisfy the agitating labour which
have really paralysed the railway system
in certain parts of the country. Even
against these heavy odds the Railways
thave seen that the essential commodities
like foodgrains, cement and fertiliser reach
! their destination in proper time. This is
}something very commendable. Sir, in the

circumstances in which we are functioning
today we are having very critical coal
stocks. So far as our own stocks are con-
cerned the situation in our steel plants is
l'not very happy. We have seen that the
steel plants are beginning to close down
In areas which have been affected by
drought or by other natural calamities, if
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[Shri Mohd. Shafi Qureshi] !
the supplies reach in time and fertiliser and |
petroleum products are distributed through-
out the country in time, this is something
very laudable.

Budget Railways

ber of bundhs organised by different poli-
tical parties which have also contributed
to the slowing down of traffic. I am quot-
Ing this example to show how adversely
affected have been the Indian Railways.
And despite these we are endeavouring to
see that essential life-lines of the country
are kept open and running.

1}
Apart from this there have been a num- i
)
|

Sir, a number of bundhs were organised \
in West Bengal, Assam, Orissa, Maharash-
tra and Gujarat. Peace has been disturbed.
Law and order position in Gujarat is al- }
ready seriously affected. This has taken
a serious toll of rail operations. Therel
have been labour strikes at the Madras]

|
I
|
|
|

port. Many industries have closed down.
There is heavy detention of wagons. There
is prolonged strike in the jute industry
in Calcutta area which has resulted in the
detention of nearly 4,000 loaded wagons
for over a month. As a result of these
unsatisfactory working conditions the Rail-
ways have nat been able to lift traffic which ‘
had been anticipated at the time of prepar- |
ing the Budget Estimafes for the current‘
year. Given normal conditions I can as-
sure the House that the Railways have‘
adequate capacity to maintain loading af |
a very safisfactory level.

financial forecast at the end of 1974-75,
on the existing level of fares and freights,
showed a shoitfall of Rs. 189.17 crores.
‘The proposed jevision of fares would bring |
an additional revenue of Rs. 136.38 crores.
This would still leave an uncovered gap
of Rs. 52.79 crores in the payment of divi-
dend. The difference between the cost of |
carriage and freight income has become
wider and wider, particularly, in respect
of major commodities moving n bulk.
Here 1 would like to refer to some of
the social burdens which the Railways are
carrying. The cost carrying the soeial |
burdens is about Rs. 22§ crores. It con- |

Sir, I come to fares and freight. The '
|

[RAJYA SABHA]

| sulted in the further inflation
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sists of Rs. 95. crores of suburban and
other passengers and parcel services, Rs.
115 crores for carrying low-rated commo-
dities like foodgrains, fodder etc. and
Rs. 11 crores on the maintenance of un-
remunerative private lines and Rs. 4 crores
on essential export articles. These svcial
obligations the Railways will continue to
carry because this is a social burden that
we have taken on ourselves and we shall
discharge our obligation to the nation.

These commodities form nearly 75 per
cent of the railways charge. It has been
estimated that the railways during 1973-74
would sustain a loss of Rs. 15.40 crores
on the carriage of these commodities. Earn-
ings from passenger luggage and parcel
traffic are also insufficient to cover the cost
of operation. It has been assessed that dur-
ing 1973-74 the railways will lose about
Rs. 81 crores on non-suburban coaching
services and about Rs. 14 crores on sub-
urban services. Working expenses on the
railways have also been rising steeply over
the years. Staff costs constitute 60 per
cent of the working expenses, fuel 20 per
cent and other materials like cement, steel,
etc. the remaining 20 per cent. The rail-
ways’ wage bill during 1974-75 alone is
likely to go up by Rs. 123 crores. This
includes about Rs. 99 crores for payment
of the increase in wages and dearness
allowance arising out of the Pay Com-
mission’s recommendations together with
additional dearness allowance sanctioned
from 1st May, Ist August, Ist September,
1973. These figures do not take into con-
sideration at this moment the effect of the
fourth increase in dearness allowance rve-
cently sanctioned by the Government. Now
the option available to the railways for
bridging this big gap of Rs. 189 crores was
either by increasing fares and freight or
leaving the gap uncovered and passing on
this financial burden to the General Reve-
nues. The latter alternative would have

[ added to the deficit financing of the Centrul

Government which in turn would have re-
which s
the intention of the Government to curb
at all costs. T would like to mention here
that our approach to the Budget has been
soctalistic and the socialist approach has
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been kept in view while bringing about
the revision in the rates and fares struc-
ture | . .

SHRI KALYAN ROY:
national socialism ?

Socialism o1

SHRI K. CHANDRASEKHARAN : You
must know it better. Why should you
ask that question ?

SHR1 MOHD. SHAFI QURESHI: Sir,
he has been properly replied. The increase
in freight rates generally ranges between
5 and 11 per cent excluding coal. On ap
average the freight charges would rise from
7 to % pey cent.  Freight forms a very
small portion of the value of cargo. This
modest increase normally should not cause
inflation in the cost of commodities to
the consumers, The extra burden has been
kept as low as possible so as not 0 im-
pose any strain on the common
Foodgrains, expenditure on which consti-
tutes a substantial part of the common
man's family budget, have been left un-
touched even though the railways could
suffer a loss of nearly Rs. 49 crores on
this stream of traffic.  Likewise, fruits,
vegetables, milk, when carried at parcel
rates, are exempted from levy of additional
supplementary charge. Mr. Malaviya has

left the House now. He has suggested that \

salt and other commodities which are con-
sumed by the common man should also
be exempted from this levy. 1 will have
to get this thing examined.

The season-ticket holders have not been
affected at all. And as the honourable
Members are aware, out of about 7 million
people travelling on the Indian Railways,
nearly 50 per cent are commuters who
travel in the various cities like Bombay,
Madras, Calcutta and Secunderabad. This

will benefit commuters who belong to small |

income groups.

The increase in the ordinary third class
fare has been kept to the minimum rang-
ing from 5 paise to a maximum of one
rupee for long distances. Third class pas-
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have also ben kept to the minimum. These
increases are consistent with the facilities
and other amenities being provided to that
! class of passengers. Here 1 would like to
mention that the railways are now spending
}nearly Rs. 4 crores for amenities of pas-
' sengers, And now with the new levies
which we have now charged for accidents
| where the compensation has been raised
from Rs. 10,000 to Rs. 50,000, a portion
of that amount also will be spent on pas-
senger amenities and for safety devices.
The maximum increase in the passenger
, fares would be fclt by the users of air-
! conditioned class and first class who belong
to the affluent sections of the society. Im
| their case the increase has been from
Rs. 15 to Rs. 160. There is ample scope
for improving the performance of the rail-
! ways, both in the quantum of traffic, and
! also in the quality of the railway services.

man.

But the efficiency of the Railways de-
{ pends largely upon the efficiency of the
consumers also. In this field we have been
trying to educate the public and it has
| given some desired results. The Railways
i have initiated vigorous economic measures
[ to control the expenditure and have also
intioduced exchequer control to regulate

against budget

their cash disbursements
\ allotment. Tt is important to note that dur-
\ing 1973-74 the cconomic measures have
yielded appreciable results, that is about
’Rs. 17 crores under revenue expenditure
and Rs. 13 crores under works expenditure.
This brings me to the end of the financial
aspect of the Railways,

I want to come to one point which was
‘ raised by the hon. Members and especially
| by Shri Kalyan Roy. He said that there
i is Tot of bungling and embezzlement in the
allotment of wagons for coal loading. I

!
{ think he has not properly understood the
system of coal

distribution in  this
| country. Indian railways have nothing
|to do  with coal except that they

v carry coal. The entire sponsoring of coal

sengers would not .have to pay increased , 1o various industries—whether it is slack
charges 'for reservation. The proposed in- 1 coal for burning bricks or soft coke or hard
creases in third class express and mail trains coke or coal for the steel plants—is done
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[Shri Mohd. Shafi Qureshi] :
by the State Governments or by different
Ministers of the Central Govt. or by other
authorised agencies. It is on their spon-
sorship that the Railways have to allot
wagons. If he is able to prove one case
where the Railway Department has given
one wagon or one rake to any non-spon-
sored party or organisation, I-am prepared
to accept his challenge. But he should be
prepared to accept my challenge also 1 say
that nothing has been done by Indian Rail-
ways or no allotment has been done by
Indian Railways to any party unless and
until that party has been properly spon-
sored. This is a procedure which has been
lefy to the State Governmerts or other
Ministers of the Central Govt. etc. What
has happened after the rakes are loaded‘
from Calcutta and they are sent to the‘
destinations is for the State Governmenti
because the entire distribution system is
with them. The Railways do not comc!
into the picture. 1 do mnot know how this |
impression has gone round that the Rail-

ways are loading and distributing the coal
in various States. This is not a correct
impression. 1 think hon. Members should
now be satisfied that there is nothing wrong
and there is no embezzlement nor
bungling involved in the distribution
coal.

any |
of !

Many times it is said that there is avail-
ability of wagon, but there is no coal and
whenever there is coal no wagons are
available. T must clear this impression. |
There is absolute co-ordination between
Railway Ministry and other consuming |
Ministries and we are in a position today— |
and T say it with all the emphasis at my }
command—to carry whatever coal is offer-
ed from places where siding facilities are
made available. Tt is true that there is
coal available at pitheads. But unfortu-
nately siding facilities are not there. Now
it has been decided in co-ordination with
the Ministry of Mines and Steel that these
siding facilities will be provided so that
rake loads can be shifted from production
centres to consuming centres.

With regard to other loadings, that fs,

foodgrains and cement, I do not want (o]

[RAJYA SABHA]
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take much of the time of the House. I
would like to refer to movement of food-
grains.

The Railways have always attached the
utmost importance to the movement of
foodgrains particularly those on Govern-
ment account. During the last Rabi season,
a special drive was started from May, 1973
onwards to move large guantities of food-
grains specially from the northern region
comprising of Punjab, Haryana and West-
ern U.P. as also from Andhra Pradesh and
Orissa. This movement had to be done
on war footing. Certain ad hoc measures
like cancellation of a few passenger car-

i rying trains, diversion of empty wagons

over long distance to the loading stations
even at the cost of lifting other traffic and
posting of officers and staff on special duty
etc. were taken to ensure that the move-
ment of foodgrains was done as per the
programme given by the Food Corpora-
tion of India. As a result of this special
drive, record loading of foodgrains was
done in the northern region during the
months of May and June. Shri Shinde
who is listening to my speech will bear
me out. The average daily loading in this
region during May, 1973 was 1458 wagons,
as compared to 1,150 during May, 1972,
showing an increase of 29 per cent. In
June, the loading was 1,318 wagons as
against only 947 wagons in Fune, 1972

And, Sir, it is showing an increase of
30 per cent. During the first ten months
of the current financial year the Railways
moved a total of 12.32 million tonnes
which was all that was offered as against
a total of 13.37 million tonnes for the
corresponding period of last year and the
offering for movement by the Railways has
been a little low. In recent months there
has been an increase in the import of food-
grains and arrangements have been made
in consultation with the Ministry of Agri-
culture and the Food Corporation of India
for the expeditious movement of these
foodgrains from different parts. It is en-
couraging to note that despite the various
troubles the Railways have been facing,
during the current financial year the move-
ment of foodgrains has been maintajned at
a satisfactory level
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Sir, the same is the position with regard |
to fertilizers and raw materials to the steel
plants and pig iron and finished steel from
the steel plants and also cement and so on
and we hope that given the normal condi-
tions, we would be able to move all the
traffic which is offered to the Indian Rail-
ways.
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While the intake of reserved communi-
ties is improving at a rapid rate ?n tl}e
Gazetted services, the overall position in
regard to Class III and Class IV taken
together is satisfactory excepting in a few
categories ~ where technical qualifications
have been laid down. It has been observ-
ed that the tribal candidates are reluctant
to accept railway employmept as this will
necessarily entail transfers away from the
tribal areas in the exigencies of railway

Sir, one point which I would like to
cover now is the point raised by Shri M.
R. Krishna about the quota of posts for
the Scheduled Caste and Scheduled Tribe
people in the Indian Railways. Sir, in the
matter of reservation for the Scheduled
Castes and the Scheduled Tribes, the Rail-
ways are guided by the instructions issued
by the Department of Personnel from time
to time. The statutory reservation quota
fixed for direct recruitment to the vacancies
on an all-India’ basis as well as local and
regional basis has been followed by the
Railways.

Sir, I would like to quote some figures.
During the last three years, out of 37 Class
1 posts reserved for the Scheduled Castes,
33 Scheduled Caste officers were placed
in employment and amongst the Scheduled
Tribes, 6 against 14. In Class II, we were
able to reciuit 14 doctors belonging to the
Scheduled Castes in the Medical Depart-
mert as against the 15 posts reserved for
them and three Scheduled Tribe doctors
against the 8 posts reserved for them. In
Departments other than the Medic?l De-
partment, Class II posts are filled wholly

by promotion. No doubt, with  further
progress and higher education in these
~ Communities, their placement in services

will improve. In the non-Gazetted ser-
vices, Sir, we were able to recruit 967
Scheduled Caste candidates and 237 Sche-
duled Tribe candidates against 1,570 and
991 wvacancies respectively reserved  for
them. In the Class v services,
6.997 Scheduled Caste candidates
were placed in employment against
5,588 vacancies and the corresponding
figure
was 2,991 against a quota of 5.239.

for the Scheduled Tribe candidates]

working. In order to increase the intake
of the reserved communities in the Rail-
ways, a number of concessions have been
granted. The Service Commissions have
been asked to take special steps to fill the
quota reserved for these communities fail-
ing which the General Managers of the
Zonal Railways and the production units
have got powers to make direct recruit-
ment without the agency of the Railway
Service Commissions. Sir, I wish to in-
form the House that the Railways are
planning to have one Railway Service Com-
mission in each Zone and, so, there will
be 9 Service Commissions on the 9 Zonal
Railways. The Chief Personnel Officers of
the Zonal Railways have been nominated
as the Liaison Officers in order to ensure
proper maintenance of the roster of the
reservation posts and these Liaison Officers
have been asked to inspect these rosters
and submit their recommendations, point-
ing out the discrepancies in these and the
remedial steps taken, to the General Mana-
gers and a senior-scale Officer has been
posted at each of the Zonal Railways to
pay undivided attention to the work relat-
ing to the Scheduled Castes and Scheduled
Tribes.  Separate complaint registers are
maintained for complaints received from
the Scheduled Castes and Scheduled Tribes.

Sir, no reserved vacancies can be de-
reserved and given to other community
candidates without the prior approval of
the competent authority. In order to Keep

"a watch on the observance of the Com-

munal Reservations Order of the Railways,
in pursuance of the assurance of the Minis-
ter of Railways in Parliament, a special
cell has been created in the Railway minis-
i try which undertakes intensive inspection
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of the registers for recruitment and pro-

motion in the Railways and also for ad-

vising the Railway Administration about

the remedial action to be taken.

Sir, one- of the points—the last point—
which T would like to take is about the
casual labour, because much has been said
on this side also.
been stated in this House that it is the
policy of the Government that we take all
Class 1V employees from the casual labour.
There are about 3.17 lakh casual labourers
working in the Railways. These people are
engaged in large numberS on various con-
struction projects which are seasonal or
intermittant or extending over short periods.
But the nature of employment is such that
once the work is over, it is very difficult

to find jobs for the people over again. Sir, .

the other difficulty that we face with the
casual labour which is employed is that it
becomes difficult for them to move to other
places where jobs are available. So that
also makes their movement difficult from
one place to another place. They would
normally like to be absorbed 'in places
where they have been working, very near
to their homes. But every consideration
is given to casual labour for employment

against alternative employment in progress |

in the areas as also against regular posts.
It is, however, not possible to  ensure
absorption of all casual labourers, as the
potential for absorption against regular
posts or even against alternative work is
limited.

Sir, a few more measures have been |

taken in the recent past to improve the
condition of casual labour. They are given
relaxation of age limit at the time of ap-
pointment to regular posts to the extent
of their service as casual labour. It has
recently been decided that their medical
examination should also be according to
the relaxed standards. Till a few years ago,
casual [abourers were considered along
with outsiders for recruitment to regular
Class IV posts. This has been changed
and for the last four years. all Class IV
posts are normally filled from amongst
casual labour, as far as possible,  Since

Sir, many a time it has !
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i this "change in the policy, about 70.000
| casual labourers and substitutes have been

absorbed against regular Class IV posts.

\ Sir, 1 can assure the hon. Members that
! the remaining people will also be absorbed
' in stages in the regular railway services.

‘ There have been some
{ which are of a Jocal nature. Since the
Ipiactice has been that we send reply to
| the hon. Members who raise points of a
{local nature, I would not like to go into
. details on these points .

other  points

(Interruption by Shri Kalyan Roy)

Sir, T have already stated that with regard
to Metropolitan Transport project in -Cal
cutta, the work is going on well. And we
i hope that my friend does not create any
| problems for us, because he has given an

|
t
1
|
J
|

\\ indication . .

SHRI KALYAN ROY: The problem
has been created by the 1uling party. It
- is for you to satisfy the House . . .

{

|  SHRI MOHD. SHAFI QURESHI: 1
hope the work is proceeding well, and we
will be able to maintain the schedule which
\ihas already been announced in the House.
' The only thing is that there is some difli-
culty with regard to the operations because
‘}Jof ‘cut and cover’ in certain areas: in
! certain areas it is surface. It is a question
) of diversion of traffic . . .

SHRI KALYAN ROY : Cut and cover.
cover and cut . . . all this we have been
reading about, and we are more confused.

! What are the specific difficulties ? Why
i Bhola Sen has earned three lakhs of rupees
in TA, going to Calcutta and coming to
Delhi, and so on? Is it cover or cut ?

SHRI MOHD. SHAFI QURESHI: The
{ only difficulty is about diverting the traffic
\in very congested areas. But in this we
"are getting the whole-hearted cooperation
iOf the State Government.

f With these words, Sir, I hope I have

i covered most of the points, important
" points.
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RAJU) :

Sir.

THE VICE-CHAIRMAN (SHRI V. B.
Was it raised last year also?

SHRI MOHD. SHAFI QURESHI : Yes,
I replied to his letter on 8th March,

| 1974, gwing full details about this case.
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This man, Shri Varma, who died,
removed from raillway service in 1969.

RAJU) :
House in discussing about individuals ?
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THE VICE-CHAIRMAN (SHRI V. B.
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[Hon. NMember then left the Housel

DR. R. K. CHAKRABARTI

Bengal) : Sir, I would like to have one

clarification from the Railway Minister. In |
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my speech also I have mentioned whether
the Railway-Board is above the Minister

because in the informal consultative Com-

mittee meetings, to whatever question that
we have put, the answer came that, “It
is to be decided by the Board,” May I
ask from the hon. Minister whether the
Railway Board is above the Minister or
the Minister is responsible for -answering
our questions? This I have mentioned
in my speech also.

SHRI MOHD. SHAFI QURESHI : The
Minister is in charge of the Ministry and
he is above everybody.

STATEMENT BY MINISTER

Removal of Restrictions on the movement
of Coarse grains

THE MINISTER OF STATE IN THE
MINISTRY OF ARGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : Sir, after
careful consideration of the coarse grains
procurement and availability position, Gov-
ernment decided towards the end of Janu-
ary, 1974, to advise all the State Govern-
ments :

(a) that all restrictions on the move-
ment of coarse grains within their res-
pective States should be removed; and

(b) the ban on inter-State movement
of coarse grains should be modified to
make it possible for sponsored agents of
the State Governments to purchase and
move coarse grains from other States.

A further review of the situation has
been made and Government have now de-
cided that free movement of coarse grains
throughout the country should be allowed
without any restrictions whatsoever, with
immediate effect.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : The House stands adjourned till
11.00 A.M. tomorrow.

The House then adjourned at
forty-five minutes past four of the
clock till eleven of the clock on
Thursday, the 6th March, 1974.
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